Annexure — 7

Name of the corporate debtor: India Brewery & Distillery Private Limited
Date of commencement of CIRP: 25" February 2021;
List of creditors as on: 12" January 2023

List of operational creditors (Government dues)

(Amount in%)
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Employees  [Goevernmen| 21-04- 2226918  22,26,918Government NO 1.25% NIL NIL NIL NIL N.A.

Provident t of India 2021 dues

Fund
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RO Kalburgi

State Excise |Government| 20-07- 65,99,837 65,99,837|Government NO 3.70% NIL NIL NIL NIL N.A.
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